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Evacuee Properties in Delhi

7914. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) the total number of evacuece
properties in Delhi;

(b) why these properties have pnot
been t{ransferred to Delhi Municipal
Corporation along with the Slum De-
partment;

(¢) ig it a fact that there are no
basic amenities i many such pro-
perties and even the repairs have not
been done for the last so many years;

(d) do Government propose to sell
these properties to the occupants; and

(e) if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (BHRI RAM
KINKAR): (a) to (e). In all 16341
evacuee properties wWwere acquired
under the Displaced Persons (Com-
pensation and Rehabilitation) Aet,
1954 in the Union Territory of Delhi.
Out of these, 12041 were disposed of
by transfer/auction, 8200 properties





